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1/19 .8 .2002 ) For ﬁant of time, be listed for hearing
S on 26.8.2002, E I
sks R Jha )/M(A) ( B. N.Singh Neelam)/vc

2/26,08.2002 ¢ At the requestof L/c.for the:
‘. listed on 28,08,2002 for hearing

icant, be

Fa

. skj" ) . (S.Jhé)/M(A)' st | (B,N.sing Neelerﬁ)/VC

3/28.8.2002 For want of time, be listed for

‘hearing on 9,9,2002, : e

| sks ( 8. Jha )/M(A) © ( B.N.Singh Neelam)NC

' . - v - [

'4/949.2002  ShBi D.Choudhary, ‘14, counsél for the applicant.
' 'I‘odé'y‘ time metter is listed for Sshow-cawse

notice €o the respondernts, Rerused the record of

CCPA, No vhere it has been &t incorporated as to on
what date the order passed in O A, has been camunie~
cated to the respondents, which is stated to have heen
conmunicated to the responderncs @ide, By looking

irt o the record it transpires that in QA.,, Shri

H, P,Singh, the 1d. € represented the :C'fs ponients,

It is for the respondemts’ lawyer as to as

to when the order so passed in Q A, Was camunicated
tothe respodents, Shri H, B Sinh is absert todays

. Iet it be listed fa hearing on 19,9, 2002, on that date
Shri H,Esingh, #5C will e heard,

MEF3, { B.N.Sinjh Neelam )/vC




Mr,, D Choudhary, for the applicant

At the requestof L/c for the applicant be
v listed on 30 09 2002 for hearlng.
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6/3{3-09 2002 3 Beth sides are present.

3 Wsma on 04.1042002 {f’\r& hearing. ]
= i 3k§ 1{ ‘(S Jha) N(A) SEIRE (BN .Si’gh Neelm)/vc :

5

7/04 10 2002 s Bo’ch sldes are present. .

o at the regest of L/c for the applicant
T‘ l1isted gn 08.10. 20%&:1: hearing, o
sk3 (S.Jha) /M*‘(‘A) ‘

R IAI
(B.N,.Singh Neelan) NIC

8/08.,10,2002 s . .. Bot;h‘- sidas :ere present.

For want of DB, ke 1ist$d on 01,
. for hearing.

skj (S .Jha)/mu.)
9./ 1.11,2002. On the Tequest made by Shri
D. Cheu@hary, the counsel fer the aﬁplxcant
lxst 1t @n 15 11 2@@2 for huarxngo

Y

i Jeest (s. aocm)/M(J)




’ ﬁ | | | - CCPA-92/2002

T
iQ/ls;ll.pz Shri . Choudhary, counsel‘for the applicant,
This CCPA is so filed in conndction
with oriyinal apnlication no. 80/96 being'heard also
\ alongwith 0A;624/95, disposed_éf on 13.11.2001. 06 last
occasion on 09,09,2002, the applicant was directed
T . as to satisfy relaﬁing to the date of communicapion
of the.order so made to the alleged contemners.| Today
' | in support of that, photostat copy of the lettep
éksf?%bé%/¥€>’ = comunicating. the order to the alleged contemneps sent
| i;ézJ . in registry cover datbd 23;11.2001 filed. This Hocument

U |
/”& ) , so filed be kept on record and shall remain part of the
/ . . /‘ '/ \ / W . . / . . i
) X file. ) T

Heard 1&} counsel for thes applicant,

\

Issue show cause notice as to why contempt be rot

initiated made returnable within six weeks, Thd 14.

4 J~Ut?‘ , '~ counsel for the applicant as to take steps witfin five
\<F};1.@; days fram today, Be listed on 05.02. 03 for héaring,
Voo S Lﬁyq(/ﬁfﬂéé:: ' N

N _— \

SRK/ - (L.R.K. Prasad) (B.N.Sindh Neelam)/V.C..
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- Nene fer the partis becsuce of Lawyers absenting
5\“0 frem wark teday in p;atest‘ of alxlleged' mirder of an
W'éf; ol Advecate. Be listed en 26.3.2003 fer hearing,

|
Q - : :
. 1})% @-R.KePrasad) WX (3.N.5ingh Neelam) vc
\)\
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12/14.2,20C3 Fa want eof time, be listedfor hearing

on 21,2,2003, 34,4&r—1;47
S B
( Shyama\Oectd ) pMi(J)

MES, (Sarmsﬁwar Jha )M(A)

13/21,02.,2003 ¢ Mr, E.Choudhary, counsel for the apolicant.
‘ Mr, V.M.K.oinha, SSC for the respondédnts.

Heard both the learned counsel appearin

on behalf of the parties. ., It transpires that notice
were so issued ans show Cause Was sd also filed on behalf
of the alleged contemners. loday, at the very outset,
it is pointed out that since the order so passed in the

OA has been compled with, the applicant be permitted
to withdraw the instant contempt petition so filed to
which Mr. V.M.K.Sinha, the 1d., SSC. has no objection.
That being the position, the notices so

issued to the alleged contemnors stands discharged
\I\ and this contempt petition is accordingly Yisposed ofJ
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(5arweshwar Jha) ~ (8.N.5ingh N&3lam)
skj Member(A) ) Vice-Chairman
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